Act No. X of 1948

[Passep By THE DopNrton LEGISLATURE]
An Act further to amend the Insurance Act, 1938

(Received the assent of the Govdrnor-General on the Bth March, 1948)

HEREAS it is expedient fuyther to amend the Insurvance Aot, 1938 (IV
of 1938) for the purpose hereinafter appearing;

3 is hereby enadted as follows y—

1. Short title.—This Act m
Aet, 1948, ‘

2. Amendment of“section 4, fAct IV of 1938,—In sub-section (1) of section

4 for the words beginning with fthe words “No Insurer’’ and ending with the

words ‘‘shall .pay’’ the words gnd figures ‘‘No Insurer, not being a Co-opera-

- tive Life Insurance Society fof which Part IV of the Insurance Act, 1938
applies, shall pay” shall be spbstifubed,

'y be called the Insurance (Amendment)
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